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qEF TREEH i ST A

T2 faoett, 13 1%, 2026

FT3T. 2478(3N).— Fea T TTHIT, T TSN ATAHAH 1956 (1956 FT 48) (S THH HH THT]
I ATATAAH Tl AT 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g0, g THTHTT 2T ST
& TETq o STFH 75T & FG orer § NH37 & T, 4.56 & .41, 24.56(F@=, #87) % & - &
AT (FTETFuT/Uee iesT Aigd 2-99/4-A T S9TET S11E), AT, Tawed= A TATAT 6 AT TSI
& foro a7 i srutfera g et |fers auie = sTe=t § o7 797 2, UHT S T TSI e o6 T e
T HTIT FAT

Fre oft =fF, ST 3<F G # Raag 8, 3 afarfams £t amr 37 £ 37-amT (1) F refi9 q@ih s7rere
& forw UeY s % ITANT 9T OO § =9 ATIGEAT F TR i ard § s G F Faw T s
Tehe Y TT |

T e ST TETH STTeaRTed, STATq STk SUTH 1 [l &9 H Teqa il ST 377 IqH 3Hh
AT SATAFRTAT FFT STUI 37 qeam ITFAhTy, Srafrshdl a0 st =9 # 27 Rt fFfass TeeEe ger v
ST 3T STE|Y ST ST URT ATafiai &l g9ars & TETq T UHT Y =9 w4 % T47q, A1 Hls af, o
TETH TTIEHTLT SAALTF THA, AT G AT AT SATIIAT T AT T AT AT SATATT HL G |

3452 GI/2026 (1)
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I ATATHIT FF a1 3T A IT-LTT (2) F AT Ferw Ay g A = w6 off sreer sifaw

I |

TH ATAHAAT 6 A A ATt GIH T L@ ST 77 A FEH THAFTL 6 I FHrAd § Iqed g
3T 3T [Raas AT 5T e fohar ST aerar g |

I
JGT ST & FE et F NH37 3 fh.1ft. 4.56 & .. 24.56 F forg soie ff St amefy sc=eim W
AT §CAAT Aigd S FT wherg e

ST FT A TqH et &1 M TR

aﬁ%ﬁ A €T YA FTFR || g TFT || S w1 aTwmT IR ERT

HeqT (AT THTE) (FFAT)

1 2 3 4 5 6

AT AT AT =T
T T ATH: Tdq AT
1 112 [GEll F (ST) 0.159 (F%7 ) 0.159
2 117/714 REL ;T) (=T 0.0067 (3#47) 0.0067
3 126 [RELl T (92T) 0.015 (FFT ) 0.015
4 127 REL Y (92T 0.072 (FFa7) 0.072
5 132 [REI T (92T) 0.082 (FF¥ ) 0.082
6 133 REL Y (=meT) 0.013 (FFa7) 0.013
7 134 EEL FT (ATT) 0.01 (g%aT) 0.01
8 138 [RELl T (A7) 0.0028 (FFa7 ) 0.0028
9 155 REL Y et 3T 0.054 (FFa7 ) 0.054
10 156 [REI O (92T) 0.016 (FFT ) 0.016
11 170 [GEll FO () 0.006 (%7 ) 0.006
12 171 [GEl FO () 0.043 (37 ) 0.043
13 173 [RELl O (92T) 0.064 (FFT ) 0.064
14 189 [GEll F (ATT) 0.046 (377 ) 0.046
15 28 [REI T (A7) 0.0031 (FF47) 0.0031
16 432 REL Y (=meT) 0.011 (FFa7) 0.011
17 447 TR F (ATT) 0.034 (3%7) 0.034
T T AT WYL AR -8
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18 229 IGEil F (GT) 0.006 (%7 ) 0.006
19 514 [BREl ?;éi? 0.004 (3F47) 0.004
20 516 [RELl ?;;j 0.001 (F=¥ ) 0.001
21 530 [BREl O (9T) 0.1104 (%47 0.1104
22 532 [REI NGRS 0.1522 (247 ) 0.1522
ATAH FT ATH: IS
e 1 AT f @i aie
23 173 [REI T (7T 0.074 (FF47) 0.074
24 24 [REI T (3T%) 0.3023 (247 0.3023
T T AT 1 I
25 1009 RSO IR GES) 0.0952 (27 ) 0.0952
26 1010 GREIR T (92T) 0.0684 (ZFa7) 0.0684
27 1040 GEEAEA] F (ST) 0.002 (%37 ) 0.002
28 1049 GREAR IR GES) 0.075 (FFT ) 0.075
29 25 T Ml 0.045 (FF7) 0.045
(STT2F)
30 291 GREIR e 0.045 (FFT ) 0.045
(STT2F)
31 584 TR T (92T) 0.0548 (ZF2a7 ) 0.0548
32 603 [REI IR GES) 0.0701 (FF4%) 0.0701
33 692 [REI O (92T) 0.0669 (FFa7 ) 0.0669
34 765 GECARLF F (ATT) 0.154 (37 ) 0.154
35 778 [RELl FT (I 0.0645 (zF<a7) 0.0645
36 785 TR T (A7) 0.007 (3Fx47 ) 0.007
37 812 GECAEA] F (A1) 0.003 (FT7) 0.003
38 813 [GEl F (ATT) 0.014 (FFaT) 0.014
39 823 TR FT (I 0.0362 (247 0.0362

T &7 AT St T (*f2rm)
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e
40 128 GRGRAS (Wiz 0.1187 (3F47) 0.1187
41 130 HTHTLT T (dr7eT) 0.072 (zFa¥) 0.072
AT HT ATH: TG
ATie T A AT Jie
42 347 IGELl F (GT) 0.06 (g%aT ) 0.06
43 453 REL Y (dregeT) 0.102 (zFa¥ ) 0.102
44 656 REL T (I17) 0.069 (FFa¥ ) 0.069
45 789 [RELI T (IT%) 0.003 (3F47 ) 0.003
UEKEIKIGHEEIUE I C)
46 138 [REI T (IT%) 0.006 (3F47 ) 0.006
47 153 GRGRAS Y (=meT) 0.0223 (FF47) 0.0223
AT T ATH: AL AT sHh=T
48 122 [GEll FT (A1) 0.049 (FFaT ) 0.049
49 161 REL Y (92T 0.046 (FFa7) 0.046
T T ATH: ATATTRET A< AT I
50 148 REL ?:g:a 0.002 (FFa7 ) 0.002
51 149 [REI T (92T) 0.003 (3F47 ) 0.003
52 167 [RELl T (A7) 0.0158 (ZF2a7) 0.0158
53 168 REL Y (=meT) 0.0209 (FF47) 0.0209
54 169 [RELl O (92T) 0.1646 (ZFa7) 0.1646
55 170 [RELl FT (ITT) 0.0076 (zF<a7) 0.0076
56 234 [REI T (A7) 0.0069 (FF47 ) 0.0069
57 237 REL S (=) 0.117 (ZFa¥) 0.117
-
58 238 TR (aiz 0.0029 (247 ) 0.0029
59 239 [RELl T (A7) 0.0033 (ZF247) 0.0033
60 242 GEL F (ATT) 0.0611 (37 ) 0.0611
61 243 REL Y (3meT) 0.0527 (ZF=47) 0.0527
62 274 [GEll F (ST) 0.0138 (37 ) 0.0138
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-F

63 42 (5T 0.198 (F#a7) 0.198
64 43/360 ?:_l:&?)% 0.0289 (F#7 ) 0.0289
65 43/366 ?;:;Fﬁ 0.0181 (gFaT) 0.0181
66 44/303 T (9e2T) 0.616 (2F247) 0.616
67 44/319 EIENGIE) 0.034 (2F247) 0.034
68 45/352 T (A1) 0.0112 (FF7¥) 0.0112
69 46 T (92T) 0.0158 (2F47) 0.0158
70 48 FI (2T 0.0299 (FF7¥) 0.0299
71 86 g(w 0.508 (FFaT) 0.508
T T ATH: AT TTE AT TH
72 159 T (3T2) 0.046 (2747 0.046
73 176 O (3T 0.004 (FF2aT) 0.004
74 178 T (3T2) 0.135 (2F47) 0.135
T T ATH: TR AR i
75 100 T (3T2) 0.1014 (FF7¥) 0.1014
76 84 T (A1) 0.0635 (gF7¥ ) 0.0635
77 93 O (=TT 0.002 (FF2aT) 0.002

Total 492

[T. 5. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3A]
g ™, AT

NOTIFICATION

New Delhi, the 13th May, 2026

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 2478(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,

1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building

(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH37 in the
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stretch of land from Km. 4.56 to Km. 24.56 (Silchar, Cachar) in the district of CACHAR in the state of ASSAM, hereby

declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification
in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, Additional DIstrict Commissioner in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further

enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.
Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH37 in the stretch of land from

Km. 4.56 to Km. 24.56 (Silchar, Cachar) in the district of CACHAR in the state of ASSAM

[State: ASSAM ||District: CACHAR |

SI. No. Survey/Plot Number Type of Land || Nature of Land Area Area

(in Local Unit) (in Hectares)

Lt | 2 | 3 | 4 | 5 | 6 |

|Taluk: Silchar |

|Village: Nutan Dayapur |
. Agriculture

1 112 Private (ShailUra) 0.159 (Hectare ) 0.159
. Agriculture

2 117/714 Private (Aachra Ura) 0.0067 (Hectare ) 0.0067
. Agriculture

3 126 Private (ShailUra) 0.015 (Hectare ) 0.015
. Agriculture

4 127 Private (ShailUra) 0.072 (Hectare ) 0.072
. Agriculture

5 132 Private (ShailUra) 0.082 (Hectare ) 0.082
. Agriculture

6 133 Private (Chara) 0.013 (Hectare ) 0.013

7 134 Private Agriculture 0.01 (Hectare ) 0.01

(Chara) ) )

. Agriculture

8 138 Private (Chara) 0.0028 (Hectare ) 0.0028

9 155 Private ﬁfl”cult‘“e Shail 0.054 (Hectare ) 0.054

10 156 Private Agriculture 0.016 (Hectare ) 0.016

(Shailura) ) )

. Agriculture

11 170 Private (Shailura) 0.006 (Hectare ) 0.006
. Agriculture

12 171 Private (Shailura) 0.043 (Hectare ) 0.043
. Agriculture

13 173 Private (Shailura) 0.064 (Hectare ) 0.064
. Agriculture

14 189 Private (Chara) 0.046 (Hectare ) 0.046
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. Agriculture
15 28 Private (Chara) 0.0031 (Hectare ) 0.0031
16 432 Private Agriculture 0.011 (Hectare ) 0.011
(Chara) ’ ’
Agriculture
17 447 Government (Chara) 0.034 (Hectare ) 0.034
Village: RONGPUR PT 1
. Agriculture
18 229 Private (Shailura) 0.006 (Hectare ) 0.006
19 514 Private Non- Agriculture 0.004 (Hectare ) 0.004
(Patit)
. Non- Agriculture
20 516 Private (Patit) 0.001 (Hectare ) 0.001
. Agriculture
21 530 Private (Shailura) 0.1104 (Hectare ) 0.1104
. Agriculture
22 532 Private (Shailura) 0.1522 (Hectare ) 0.1522
[Taluk: Udarbond
|Village: Digar Khasipur Grant
. Agriculture
23 173 Private (Chah) 0.074 (Hectare ) 0.074
. Agriculture
24 24 Private (Chah) 0.3023 (Hectare ) 0.3023
Village: Badri Par
Agriculture
25 1009 Government . 0.0952 (Hectare ) 0.0952
(Shailura)
26 1010 Government Agriculture 0.0684 (Hectare ) 0.0684
(Shailura)
27 1040 Government Agriculture 0.002 (Hectare ) 0.002
(Shailura)
28 1049 Government Agriculture 0.075 (Hectare ) 0.075
(Shailura)
Non- Agriculture
29 25 Government (Jalatak) 0.045 (Hectare ) 0.045
Non- Agriculture
30 291 Government (Jalatak) 0.045 (Hectare ) 0.045
31 584 Government Agriculture 0.0548 (Hectare ) 0.0548
(Shailura)
. Agriculture
32 603 Private (Shailura) 0.0701 (Hectare ) 0.0701
. Agriculture
33 692 Private (Shailura) 0.0669 (Hectare ) 0.0669
Agriculture
34 765 Government (Chara) 0.154 (Hectare ) 0.154
. Agriculture
35 778 Private (Chara) 0.0645 (Hectare ) 0.0645
Agriculture
36 785 Government (Chara) 0.007 (Hectare ) 0.007
Agriculture
37 812 Government (Chara) 0.003 (Hectare ) 0.003
. Agriculture
38 813 Private (Chara) 0.014 (Hectare ) 0.014
39 823 Government Agriculture 0.0362 (Hectare ) 0.0362
(Chara)

Village: Latigram Grant (Lathigram)
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Non- Agriculture
40 128 Government (Jalatak) 0.1187 (Hectare ) 0.1187
Agriculture
41 130 Government (Shailura) 0.072 (Hectare ) 0.072
|Taluk: Lakhipur |
|Village: Laboc Grant |
. Agriculture
42 347 Private (Shailura) 0.06 (Hectare ) 0.06
. Agriculture
43 453 Private (Shailura) 0.102 (Hectare ) 0.102
. Agriculture
44 656 Private (Chah) 0.069 (Hectare ) 0.069
. Agriculture
45 789 Private (Chah) 0.003 (Hectare ) 0.003
Village: Lalang Grant
. Agriculture
46 138 Private (Chah) 0.006 (Hectare ) 0.006
47 153 Government Agriculture 0.0223 (Hectare ) 0.0223
(Chara)
Village: Alipur Cha Bagicha
. Agriculture
48 122 Private (Chah) 0.049 (Hectare ) 0.049
. Agriculture
49 161 Private (Shailura) 0.046 (Hectare ) 0.046
Village: Lalangkitta Labocpar Part I11
50 148 Private Non- Agriculture 0.002 (Hectare ) 0.002
(Bari)
. Agriculture
51 149 Private (Shailura) 0.003 (Hectare ) 0.003
. Agriculture
52 167 Private (Chara) 0.0158 (Hectare ) 0.0158
. Agriculture
53 168 Private (Chara) 0.0209 (Hectare ) 0.0209
. Agriculture
54 169 Private (Shailura) 0.1646 (Hectare ) 0.1646
. Agriculture
55 170 Private (Chara) 0.0076 (Hectare ) 0.0076
. Agriculture
56 234 Private (Chara) 0.0069 (Hectare ) 0.0069
. Agriculture
57 237 Private (Chara) 0.117 (Hectare ) 0.117
58 238 Government Non- Agriculture 0.0029 (Hectare ) 0.0029
(Jalatak)
. Agriculture
59 239 Private (Chara) 0.0033 (Hectare ) 0.0033
. Agriculture
60 242 Private (Chara) 0.0611 (Hectare ) 0.0611
. Agriculture
61 243 Private (Chara) 0.0527 (Hectare ) 0.0527
. Agriculture
62 274 Private (Shailura) 0.0138 (Hectare ) 0.0138
Non- Agriculture
63 42 Government (Jalatak) 0.198 (Hectare ) 0.198
64 43/360 Private Non- Agriculture 0.0289 (Hectare ) 0.0289

(Bari)
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65 43/366 Private Non- Agriculture 0.0181 (Hectare ) 0.0181
(Bari)
. Agriculture
66 44/303 Private (Shailura) 0.616 (Hectare ) 0.616
. Agriculture
67 44/319 Private (Chara) 0.034 (Hectare ) 0.034
. Agriculture
68 45/352 Private (Chara) 0.0112 (Hectare ) 0.0112
. Agriculture
69 46 Private (Shailura) 0.0158 (Hectare ) 0.0158
. Agriculture
70 48 Private (Shailura) 0.0299 (Hectare ) 0.0299
Agriculture
71 86 Government (Shreni Nai) 0.508 (Hectare ) 0.508
Village: Narayanpur Grant Pt I
. Agriculture
72 159 Private (Chah) 0.046 (Hectare ) 0.046
. Agriculture
73 176 Private (Chah) 0.004 (Hectare ) 0.004
. Agriculture
74 178 Private (Chah) 0.135 (Hectare ) 0.135
Village: Chara Naga Punjee
75 100 Private Agriculture 0.1014 (Hectare ) 0.1014
(Chara) ’ ’
. Agriculture
76 84 Private (Chara) 0.0635 (Hectare ) 0.0635
. Agriculture
77 93 Private (Chara) 0.002 (Hectare ) 0.002
Totall| 4.92|

[F. No. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3A]
SHAIKH AMINKHAN, Director
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